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Request for Conversion of Salya Fort 
of Gujarat into Bulk Cargo Loading 

Port

8698. SHRI DHARMASINHBHAI 
PATEL: Will the Minister of SHIP
PING AND TRANSPORT be pieased 
to state:

(a) whether the Government of 
Gujarat have requested the Central 
Government to convert the Salaya Port 
in Saurashtra region of Gujarat State 
into bulk cargo loading port and to 
develop this port as a centrally spon
sored scheme;

(b) if so, the details of the recom
mendation or demand made in this re
gard;

(c) the amount involved in convert
ing Salaya Port into a bulk cargo load
ing port and when and how this de
mand of the State Government of 
Gujarat will be met; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN- 
CHARGE OP THE MINISTRY OP 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) and (b). The State 
Government have recommended to 
Government of India the construction 
of a deep water berth at Salaya Port 
for handling of dry bulk cargo so as 
to take advantage of 1he infrastruc- 
tulal facilities being created for the 
Offshore Oil Terminal.

A scheifce prepared by Kandla Port 
in 1977 was examined in the Ministry. 
It was found that many of the under
lying assumptions, especially thbse5 
relating to traffic, were iinfealtetic. 
Accordingly, the Port was asked to 
reconsider the scheme and come up 
again at the time of formulation of the 
proposals for the Plan period 1978— 
83.

(c) and (d). One of the schemes in
cluded in the development plans blf 
Kandla Port for the period 19718-83 is 
the construction of a deep water berth

at Vadinar (near Sataya) atan appro
ximate cost of Rs. 10 crores for which 
Planning Commission have tentatively 
agreed to a provision of Rs. 50 lakh®. 
Sanction of the scheme, however, will 
depend on its viability, financial im
plications, etc.

Deaths due to Negligence of the Stall 
of D.T.C.

8699. SHRI S. 3. LAL: Will the
Minister of SHIPPING AND TRANS
PORT be pleased to state:

(a) what is the total number of 
deaths which have occurred dm* to the 
negligence of the stall of D.T.C. during 
the yeaT 1978-79; and

•

(b) how do these figures compare 
with the transport undertakings of 
other States or at least big cities as 
the Capital itself?

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) Presuming that 
the question is about the deaths which 
occurred as a result of accidents in
volving DTC buses, it may be stated 
that 106 persons were killed as a re
sult of accidents involving DTC buses 
(inclusive of DTC buses plying on 
interstate routes). The accidents aie 
not always attributable to human error 
or mechanical failure. Mostly these 
are the result of difficult traffic con
ditions in the city. In all the fatal 
accidents cases, the D3TC drivers Have 
been challaned by the Delhi police and 
the cases are still pending in the court 
As the cases are sub judice, it is not 
possible to say what will he the num
ber of deaths whidh may fee attribut
able to the negligence of DTC drivers.

(b) The information about acci
dents figures of other transport under** 
takings for the year 1978-79 is not 
available. However, a comparative 
aceidftit data pertaining tt> the jfear* 
1976-77 and 1977-78 of some Metro-
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politan Transport Undertaking* Inc- lusive ol DTC are given below;—

Year

1976-77

*977'7«

infvrnsft urcnr

8 700. RW W  wmtt : «RT
Sen# wt f̂ rr ftr :

(v) «rf̂ nr wamft «Tfr»rar ^
*̂1̂5 ¥TWT jftT  ̂ *RT 53fTT 5RT̂)'»flf T̂TPT 

wrqrr#^ f w  | f *fst 
«rn?fnft, $ ^*nfrzfr qf wTfarrcfV w t  
ftt TO V fm, VJTftr fa*TT I; sft? 

(*sr) *rfe $t, ?ft *r*ptt jttt \* <r: *nft 
?r«F fvrof̂ r * fatf t o  *p wr *rre*T f  ?

*TTtw*uft rnmm):
(v) sft, ?t 1

(sr)f*ra ii?rm srn 3TRt fvv 
tariff tsr v4̂ nrfrsfr w font? *fr «mmr w  t,
^  1HTJTR X3TTRT rm  * faRT T* *TpT V
?rr*PfiT *r  3 i n f a T K f t  « t t ^  * k s t * t ,  
m&yiqr, wrmr <nfy«rrcft w  qft *«ft$f5r 
$ farr «rf f  1 far *ft, irsirm t o t t  ski

5TTT SPR «TC flffc wtf i w  T̂T

Reservation from Ahmedabad for Kerala B ond Passenger
W ft. SHRI c . X. CHANDRAPPAN: 

Will the Minister of RAILWAYS be 
pleased to state:

(ft) whether Government are aware 
ttart the Kerala bound passengers 
travelling from Ahmedabad are finding 
it very difficult to get onward reser
vation frolfc Arkonam to their desti
nations in Kerala and are put in vety 
great difficulties;

(b) whether he had promised two 
years ftgo whUe flagging off the &#**-

No, of accidents per lakh Kms.

Pallavan B.E.S.T. Ahmedabad D .T.G . 
T C L  (MS) (M.S.)
Madras

a-30 9-96 2-55 1 * 87

2*40 8-82 2-22 l '91

jeevan Train from Ahmedabad that a 
through coach for Kerala bound pas
sengers would be added to this train;

(c) if so, considering the difficulty 
mentioned above whether Government 
will take steps to fulfil the promise 
made; and

(d) if so, when it is likely to be 
materialised?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) No. A quota of
50 second class sleeper berths (35 for 
Ahmedabad and 15 for Vadodara) has 
been allotted for Kerala-bound through 
passengers by 145 Dn Navjivan Ex
press and connecting 41 Dn Cochin Ex
press at Arakkonam. These passen
gers are given confirmed reservation 
beyond Arakkonam by 41 Dn Cochin 
Expreas at Ahmedabad/Vadodara
itself lo avoid inconvenience.

(b) to (d). Demands for attaching 
a through coach from Ahmedabad $ot 
Kerala bound passengers by NavjivaA 
Express train, were received at the 
tfcwg of inauguration, of the train, but 
this has not been found feasible.

Introducing a New Train between 
Indore-Bhopal-Agra

8702. SHRI MADHAVRAO SCIN- 
BIA: WiH the Minister of RAILWAYS 
be pleased to state:

(a) whether the proposal submitted 
by the Gwalior Chamber of Commerce 
for introduction of a fast tunning 
train between Indote^Rhopal-Agra M




